
LOK SABHA DEBATES

LOK SABHA

Fhtky, July 13 ig7 gjAsadka2 3 , igoi (Saka)

The Lok iabha met at Eleven of the Clock

{M*. $PftAKBR in the Chair ]

RE D H RU PH ON TN SUPPLY OF 
DRINKING WATER IN 

DELHI

SEVERAL HON MEMBERS R0Sc 
(Interruptions)

SK&I KRISHNA CHANDFRA 
HALDER (DuiRapur) Sir, there ii 
n® water available in Delhi Is there any 
government here—we want to know. 
Tht House cannot run Ktndl) adjourn 
the House (Interruptions)

S H R I R D U tR D O  F A L E IR O  
CM >ritt iga >) There is not a single 
d^op o f w ater— <ven m  the Parliament 
H  >use

SH RT K R IS H N  \  C H A N D R A  
H A L D K R  T n-> g >v< rtjment Which ran- 
n iH u > p h  f%en drinking water is not fit 
to  rem ain in office (Interruptions)

S E V E R A L  H O N  M E M B E R S 
W ‘ want water, Sir < Interruption^

M R  S P E A K E R  M r Chavda w ill 
yrtu kindly ask the M inuter to conu i 
IInterruptionf)

S H R I K R IS H N  \  ( H V.NDRA H A - 
L D E R  It i ' l l '  hftiip ns >n <apital 
c ity  o f  Ind a  w hat w ill happen in rural 
p a n s  o f the c>untr\ 7 (Interruptions)

MR SPEAKER I have directed the
Minister to come and let us know

SHRI SAUGATA ROY (Bamck- 
pore) ; The Minuter yesterday told the 
House that water supply will be resumed 
by *a Tttidnight But to-dav there w no 
W*ter available tn Delhi .(Interruptions)

SHRI KRISHNA CHANDRA 
HALDER: We want *»ter not only for
H « U - 1

ourse Ives but for the 30 lakhs of the people 
m Delhi. People are going out of Delhi
lor water

SHRI SAUGATA ROY . The Mm»- 
t<r has committed a breach of privilege 
Yesterday h** promised water will be 
available by 1 jt midnight but he has not 
kept it up (Intemtptumt)

MR SPFAKER • I have asked the 
Ministtr to come and explain the position

SHRI KRISHNA CHANDRA 
HALDER Sir, we want Water. I took 
water from somewhere else because there 
is no water in my quarter.

SHRI DINEN BHATTACHARYA 
(Serampore) • \ou adjourn the House 
to-day Ix cause we have come here with­
out taking our bath You cannot accept 
a Calling Attention now (Interruption)

SHRI KRISHNA CHANDRA HAL- 
DER • Ihavegivtn my notice You 
adjourn the Hau« until you supply us 
water

SHRT C K  CHANDRAPPAN 
(Cannanore) • Look at the water here 
This is not pure (Interruptions)

MR SPFAKER Please bear with 
me for a few minutes I ha*< h< ard y< u 
for a i< w minutes So far as this Hou*t 
is tonce rned

SHRI P VFNKATASUBBAIAH 
(Nand>al) You please adjourn the 
House

MR SPEAKrR So far a* th wHou'f is 
<onrerned I have seen to it that drink* 
mg water is pr«\ idrd for her* Please hear 
me for a mimite Mr Bagri kindl) go 
to your si at lher« is sirffu tent dtirlor g 
wat» 1 a\ailable so fai as the House is con­
cerned

SEVFRALHON MFMBFRS * No, 
no. (Interruptions)

SHRI EDUARDO FALEIRO •
Parliament House is in your jusi'dictic n 
and here there is no water (Interruptions)

SHRI KRISHNA CHANDRA H*L- 
DER 1 We shall be forced to organise 
ourselves before the Housing Minister,



Re. Disruption in JULY 18, 1979 supply oj drinking

SHRI SAUGATA R O Y : Sir, the
Minister said that by 12 O ’clock in 
the night water Wi>uld be available. 
But there* is no water. Hence the Cen­
tral Ministers are not capable of running 
this Government. (Interruptions).

SHRI EDUARDO FALEIRO Mr. 
Kaehwai’s distributing water in the House 
is trying to turn a very serious situation 
into a joke and adding insult tojinjury... 
(Interruptions)

SHRI G. K. CHANDRAPPAN : It is 
improper for a Member of the Hoose to 
bring water here and giving water to the 
M-mbers of Parliament will not solve the 
problem as the people outside are suffering 
because of no watc*. So, water should go 
to the p-ople and water is not a privilege 
of th- Monbsrs. (Interruptions)

SHRI K  ANWAR LAL GUPTA : 
(Delhi Sadar) : Sir. may I make a
submission ? (Interruptions)

SHRI KRISHNA CHANDRA HAL­
DER : Nt> water. No House. You
adjrirn th- Hoi»“. .(Interruptions)

M lt. SPEAKER : All of you may 
please sit d m  I will hear you. 
(Interruptions).

SHRl C. M. STEPHEN (Idukki). 
Mr. Speaker, Sir, I Wish to make a sub* 
mission. My point is this. The Minister 
had made a statement yesterday that water 
will be made available by midnight. Now, 
he has adi-d insult to injurv. He said 
that by midnight water will be made avail­
able. But it has not been mad'* available. 
He knew that the House is assembling at 
11 O ’cl >ck He owes a duty to this 
House to come ana explain as to Why 
water was not made available. I say, 
he ha* add-d insult to injury. What he 
bat dortr is an insult to the House. Hr 
has committed a breach of privilege. 
Under the circumstances, it is better, 
Sir, that you adjourn the House so that the 
Minister may come and explain the posi­
tion to the House. That is the vubmission 
I wish to make to you.

SHRI KRISHNA CHANDRA HAL- 
DER : This is our demand— water
should be sujLjplied immediately.

SHRI C. M. STEPHEN : The House 
proceedings must start only after the 
explanation from the Minister comes. 
We can und-mand the situation. The 
Minister should rorrie here and explain 
to the^House whv his commitment could 
not be carried out. You Will have to 
take him to task. Sir, as an iftd;ration 
of the displeasure of the House against the 
Minister, please adjourn the House j and

W a te r  i n  D e lh i
we will wait till the Minister ccmes and 
makes a statement in the House. The 
Minister should come and make a state* 
men* to the House,

AN HON. MEMBER ? Please ad­
journ the House.

MR. SPEAKER : I am prepared to
call a meeting of aH the leaders now, 
along with the Minister.

SHRI KRISHNA CHANDRA HAL- 
DER : I want to make a submission.. 
(Interruptions)

MR. SPEAKER : I have sent for the
Minuter.

SHRI EDUARDO FALEIRO : The 
Minister has not come. What is this ?

MR. SPEAKER : Mr. Mohaft Dharia, 
have you sent for the Minister ?

THE MINISTER OF COMMFfcCT, 
C IV IL SUPPLIES AND COOf*FRA- 
TION (SHRI MOHAN DHARIA) : 
Mr. Speaker, Sir, We have sent for the 
Minister. But if  you adjourn the House 
we have no objection.

MR. SPEAKER: All right. We will 
adjourn for half an hour. Meanwhile 
we will get the Minister.

SHRI A. K. ROY : (Dhanbad) -
You please adjourn the House till watrr 
comes.

MR. SPEAKER : We will meet afu r
half-an-hour.

it* 116 hr*.

The Lok Sabha then adjourned till Potty-six 
minutes past Eleven of the Clock.

The Lok Sabha reassembled at forty-eight 
minutes past Eleven of the dock.

[Mk. Sp e a k e r  in the Chair]

STATEMENT RE. DISRUPTION IN 
SUPPLY OF DRINKING WATFR IN 

DELHI

flrmW f a  wWm iwr jRr f a  fwrtfr 
ftrom* * w ) :

<PT Wl HT̂ TT j  ftf
frforr 1 tr rw rw  «rr wtr*

......
AN HON. MEMBER : You have U  

give unconditional apology to the Htow*.


